NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 19.01.2026 (MONDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC

Note: No Mention will be permitted without prior consent of the other side.

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. Comp App (AT) (CH) M Shanmugam Mr. AS Satish Kumar, Mr.AG Sathyanarayana
(Ins) No. 26/2026 Vs PCS For Caveator
For Stay Tamilnad Mercantile
IA No. 60/2026 Bank Limited & Anr.
For Exemption
IA No. 61/2026
2. Comp App (AT) (CH) S Chandra Mr. AS Satish Kumar, Mr.AG Sathyanarayana
(Ins) No. 27/2026 Vs PCS For Caveator
For Exemption Tamilnad Mercantile
IA No 62/2026 Bank Limited & Anr.
For Stay
IA No. 63/2026
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. Comp App (AT) (CH) VK Abdul Rahim Mr.Babu Karukapadath | Mr. Akhil Suresh R1
(Ins) No. 414/2024 Vs
For Stay CA Jasin Jose
IA No. 1132/2024 RP/ Liquidator, Sargam
Builders (P) Ltd& 2 Ors
4. Comp App (AT) (CH) Deccan Advanced Mr. VV Sivakumar Mr. Edward James
No.27/2025 Sciences Pvt Ltd R2- R4
For Stay Vs Mr.Pranav
IA No. 438 & 502/2025 | Escientia Advanced Gopalakrishnan R5
For Additional Docs. Sciences Pvt Ltd & 10 Mr.Ramasubramaniam
IA No. 439/2025 Ors Raja - R6 R7 R8
WITH Mr. VV Sivakumar
R9- R11
5. | Comp App (AT) (CH) No. | Dandu Chakradhar & Mr.Ramasubramaniam | Mr. Edward James
69/2025 2 Ors Raja R2-R4
For Stay Vs Ms. Kesang Tenzin
IA No. 705/2025 Escientia Advanced Doma R6
Sciences Pvt Ltd &
8 Ors
6. Comp App (AT) (CH) No. | Dandu Chakradhar & 3 | Mr.Ramasubramaniam
78/2025 Ors. Raja
For Exemption Vs
IA No. 763/2025 Escientia Biopharma
For Stay Pvt Ltd & 9 Ors.
IA No. 764 /2025 WITH



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

7. Comp App (AT) (CH) Deccan Advanced Mr. VV Sivakumar Cyril Amarchand
No.39/2025 Sciences Pvt Ltd Mangaldas R2 R3
For Urgent listing Vs Mr. Bharadwaja
IA No. 517/2025 Escientia Biopharma Ramasubramaniam
For Exemption Pvt Ltd & 12 Ors. R12 R13
IA No. 518/2025
For Additional Docs
IA No. 519, 551, 552 &
553/2025
For Stay
IA No. 520 & 550/2025
8. | IA No. 1636/2025 Methuku Srinivas Mr. Chandramouli Mr. Adith Jahgirdar
(To implead) Suspended Director of Prabhakar R2
in Buoyant Technology
Comp App (AT) (CH) Constellations Pvt Ltd
(Ins) No. 152/2025 Vs
For Additional Docs Total Solutions Intec
IA No. 1659/2025 Pvt Ltd & Anr
9. | IA No. 1575/2025 Kakanatil Siraj Mather | Mr. Pradeep Joy Mr. Akhil Suresh
(For Condone Delay) Abdul Rahman & Anr.
in Vs
Comp App (AT) (CH) Sreenivasan PR,
(Ins) No. 556/2025 Liquidator of Greenlace
For Stay Builders & Developers
IA No. 1576/2025 Pvt Ltd
For Exemption
IA No. 1577/2025
10. | Comp App (AT) (CH) KSA Powerinfra Private | Mr. D Ferdinand

(Ins) No. 595/2025

Limited

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
11. | Comp App (AT) (CH) State Tax Officer Mr. EK Kumaresan
(Ins) No. 219/2024 State Goods and
For Stay Services Taxes Dept.,
IA No. 585/2024 Ernakulam
Vs
Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd &
Anr
WITH
12. | Comp App (AT) (CH) Arjun SV, Rep by PoA Ms. Lily Francis
(Ins) No. 222 /2024 holder, Anoop Jain &
For Stay 4 Ors
IA No. 592/2024 Vs
Dileep KP, Chairman of
the Monitoring
Committee & Anr.
WITH
13. | Comp App (AT) (CH) Dr. Jose Paul and Mr. Pradeep Joy

(Ins) No. 298/2024
For Stay
IA No. 788/2024

Marina Jose & 10 Ors.
Vs

Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd

WITH




14. | Comp App (AT) (CH) Mathew Francis Alpatt | Mr. Pradeep Joy
(Ins) No. 318/2024 & 17 Ors.
For Stay Vs
IA No. 845/2024 Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd
15. | Comp App (AT) (CH) T. Jayamohan Mr. DO Kaviyanathan Mr. R Sugumaran
(Ins) No. 340/2024 Vs
For Exemption State Bank of India,
IA No. 924 /2024 SAMB
For Stay
IA No. 925/2024
For Direction WITH
IA No. 926/2024
16. | Comp App (AT) (CH) T. Jayananth Mr. DO Kaviyanathan Mr. R Sugumaran
(Ins) No. 341/2024 Vs
For Direction State Bank of India,
IA No. 927/2024 SAMB
For Stay
IA No. 928/2024
For Exemption
IA No. 929/2024
17. | Comp App (AT) (CH) Veerabhadrappa Mr. Pawan Jhabakh Mr. I Divyang
(Ins) No. 350/2024 Girish, Suspended Majumdar, CA- R1
For Stay Director of SL Mr. A Murali- R2
IA No. 958 /2024 Residential Layout Pvt
Ltd
Vs
Aditya H Chokshi
Family Trust & Anr.
18. | Comp App (AT) (CH) T Sathisan Mr. T Ravichandran Ms. Aakanksha Nehra
(Ins) No. 396/2024 Monitoring Committee
Chairman, Splendid
Metal Products Ltd.
Vs
Invent Assets
Securitisation &
Reconstruction Pvt Ltd
19. | Comp App (AT) (CH) M Lalitha Mr. Vinay Mathew Mr. Liju V Stephen R2
(Ins) No. 252/2025 Vs Joseph
K Parameswaran Nair
RP, Samson and Sons
Builders & Developers
Pvt Ltd & Anr
20. | Comp App (AT) (CH) HDB Financial Services | Mr.D O Kaviyanathan Mr. TN Chandrassekar
(Ins) No. 320/2025 Limited
For Stay Vs
IA No. 969/2025 Srinivas Dande & 2 Ors
For Exemption
IA No. 970/2025 WITH
For Direction
IA No. 971/2025
21. | Comp App (AT) (CH) HDB Financial Services | Mr.D O Kaviyanathan Mr. TN Chandrassekar

(Ins) No. 321/2025
For Exemption

IA No. 974 /2025
For Stay

IA No. 976/2025
For Direction

IA No. 977/2025

Limited

Vs

Aruna Kanchana & 2
Ors

R2




22. | Comp App (AT) (CH) Bank Of Baroda Mr. VVSN Raju Mr. L Narasimham
(Ins) No. 399/2025 Vs
Rayapati Sambasiva
Rao & Anr
23. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh Mr. H Karthik Seshadri
(Ins) No. 421/2025 Vs R1 R2
For Stay ICICI Bank Ltd & 2 Ors
IA No. 1201/2025
24. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh Mr. H Karthik Seshadri
(Ins) No. 422/2025 Vs R1 R2
For Stay ICICI Bank Ltd & 2 Ors
IA No. 1202/2025
25. | Comp App (AT) (CH) Indian Bank Ms. Varsha N
(Ins) No. 603/2025 Vs
For Stay AR Ramasubramania
IA No. 1688/2025 Raja, Liquidator of
Sri Karunambikai Mills
Pvt Ltd
26. | Comp App (AT) (CH) SGK Agencies Pvt Ltd Mr. VV Sivakumar

(Ins) No. 629/2025
For Exemption

IA No. 1743/2025
For Stay

IA No. 1745/2025
For Urgent Hearing
IA No. 1746/2025

Vs
Bremels Rubber
Industries Pvt Ltd

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
27. | TA (AT) No. 282/2021 Baby Mathew & Anr. UKCA & Partners Dr. KS Ravichandran
(Comp App (AT) No. Vs R5- R10
82/2020 Mar Jacob
For Stay Thoomkuzhy & 9 Ors.
IA No. 1344/2020
For Exemption WITH
IA No. 1345/2020)
28. | TA (AT) No. 284 /2021 Biju George & 12 Ors. Dr. KS Ravichandran UKCA & Partners
(Comp App (AT) No. Vs Ms. S Manjula Devi R1, R6
98/2020 Jeevan Telecasting Mr. Menon- R2-R5
For Stay Corporation Ltd & 5
IA No. 1592/2020 Ors
For Exemption
IA No. 1593/2020
29. | TA (AT) No. 102/2022 G Krishna Mohan RP, Mr. Vaijayant Paliwal Mr. Zoheb Hossain
(Comp App (AT) (Ins) Leo Meridian
No. 666/2020) Infrastructure Projects
and Hotels Ltd.
Vs
Deputy Director,
Directorate of
Enforcement & 3 Ors
30. | Comp App (AT) (CH) Chalasani Mr. Anant Merathia Mr. Mahesh Chowdhary

No. 29/2021

For Direction

IA No. 3318&579/2021
& 216/2022

For Stay

IA No. 332/2021 &
902/2022

Urgent Hearing

IA No. 203/2022

Venkateswara Rao &

2 Ors

Vs

United Telecom Limited
& 11 Ors

R1

Mr. B Deepak
Narayanan- R2 RS
Mr. Antony R Julian
R6, R7 & R9




31. | Comp App (AT) (CH) George Vinci Thomas, Dr. KS Ravichandran, Mr.R Imayavaramban
(Ins) No. 329/2021 Erstwhile Managing PCS
For Stay Director, India Tech Ms. Manjula Devi
IA No. 680/2021 Ltd & 2 Ors
Vs
Sasitharan
Ramaswamy,
Liquidator of India
Techs Ltd
32. | Comp App (AT) (CH) K Vaidyalingam & 5 Mr. Hari Shankar Mani | Dr. KS Ravichandran
No. 66/2022 Ors Mr. Avinash Krishnan Ms. S Manjula Devi
For Stay Vs Ravi R1- R4
IA No.712/2022 SK Ganesan & 9 Ors.
For Additional docs. WITH
IA No. 542/2024
33. | Comp App (AT) (CH) No | K. Vaidyalingam & 4 Mr. Hari Shankar Mani | Dr. KS Ravichandran
67/2022 Ors Mr. Avinash Krishnan Ms. S Manjula Devi
For Stay Vs Ravi R1- R3 & R5
IA No.713/2022 SK Ganesan & 9 Ors.
WITH
34. | Comp App (AT) (CH) No | K. Vaidyalingam & 5 Mr. Hari Shankar Mani | Dr. KS Ravichandran
68/2022 Ors Mr. Avinash Krishnan Ms. S Manjula Devi
For Stay Vs Ravi R1- R4
IA No. 714/2022 SK Ganesan & 7 Ors.
WITH
35. | Comp App (AT) (CH) No | K. Subramani & 2 Ors | Mr. SM Vivekanandh Dr. KS Ravichandran
69/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 10 Ors. R1- R4
IA No. 715/2022 WITH
36. | Comp App (AT) (CH) No | K. Subramani & 2 Ors | Mr. SM Vivekanandh Dr. KS Ravichandran
70/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 8 Ors. R1-R3
IA No. 716/2022 WITH
37. | Comp App (AT) (CH) No | K. Subramani & 2 Ors | Mr. SM Vivekanandh Dr. KS Ravichandran
71/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 11 Ors R1-R3 RS
IA No. 717/2022 WITH
38. | Comp App (AT) (CH) K.Subramani & 2 Ors. | Mr. SM Vivekanandh Dr. KS Ravichandran
No. 72/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 12 Ors. R1- R4
IA No. 718/2022 WITH
For Additional docs.
IA No. 1196/2024
39. | Comp App (AT) (CH) No | K. Vaidyalingam & 5 Mr. Hari Shankar Mani | Dr. KS Ravichandran
73/2022 Ors Mr. Avinash Krishnan Ms. S Manjula Devi
For Stay Vs Ravi R1- R3
IA No. 719/2022 SK Ganesan & 5 Ors.
WITH
40. | Comp App (AT) (CH) C Gopal Mr. Anant Merathia Dr. KS Ravichandran
No. 74/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 13 Ors. R1- R3 & R5
IA No. 720/2022 WITH
41. | Comp App (AT) (CH) No | C Gopal & Anr Mr. Anant Merathia Dr. KS Ravichandran
75/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 13 Ors. R1- R4
IA No. 721/2022 WITH
42. | Comp App (AT) (CH) S. Arun Mr. SM Vivekanandh Dr. KS Ravichandran
No. 78/2022 Vs Ms. S Manjula Devi R1
For Stay SK Ganesan & 4 Ors
IA No.726/2022 WITH

Leave to file

IA No.727/2022
For Additional docs.
IA No. 1197/2024




43. | Comp App (AT) (CH) No | K. Subramani Mr. SM Vivekanandha | Dr KS Ravichandran
80/2022 Vs Ms. S Manjula Devi R1
For Stay SK Ganesan & 3 Ors.
IA No. 730/2022 WITH
44. | Contempt Case (AT) SK Ganesan Dr. KS Ravichandran Mr. SM Vivekanandh
(CH) No. 2/2023 Vs R1
in K Subramani & 3 Ors. Mr. Jerin Asher Sojan
Comp App (AT) (CH) WITH R3
No. 80/2022 Mr. Vikram P Jain R4
45. | Contempt Case (AT) SK Ganesan Dr. KS Ravichandran Mr. SM Vivekanandh
(CH) No. 3/2023 Vs R1
in S Arun & 4 Ors Mr. Jerin Asher Sojan
Comp App (AT) (CH) R3
No. 78/2022 Mr. Vikram P Jain RS
46. | Comp App (AT) (CH) Employees’ Provident Mr. MS Viswanathan Ms. Mumaneni Vazra
(Ins) No. 171/2022 Fund Organization Laxmi
Vs
G Madhusudanan
Rao, Liquidator of
Servomax India Pvt
Ltd
WITH
47. | Comp App (AT) (CH) Employees’ Provident Mr. MS Viswanathan Ms. Mumaneni Vazra
(Ins) No. 172/2022 Fund Organization Laxmi
Vs
G Madhusudanan
Rao, Liquidator of
Servomax India Pvt
Ltd
48. | Comp App (AT) (CH) Sunder Steel Mr.Kumarpal R Chopra | Mr. Alluri Krishnam
(Ins) No. 226/2022 Industries Raju
For Exemption Vs
IA No. 484 /2022 Sri Gopikrishna
Infrastructure Pvt Ltd
49. | Comp App (AT) (CH) C Ganapathy Mr. S Murugan Mr. Sandeep Kumar
(Ins) No. 52/2023 Vs Ambalavanan- R9 R11
Leave to file KN Rajkumar,
IA No. 183/2023 Suspended Director of
To dispense with Corporate Debtor & 10
IA No. 184/2023 Ors.
WITH
50. | Comp App (AT) (CH) N Krishnan Mr. S Murugan Mr. Sandeep Kumar
(Ins) No. 63/2023 Vs Ambalavanan- R9 R11
Leave to file KN Rajkumar,
IA No. 231/2023 Suspended Director of
To dispense with Corporate Debtor & 10
IA No. 232/2023 Ors.
WITH
51. | Comp App (AT) (CH) D Ramjee Mr. S Murugan Mr. Sandeep Kumar
(Ins) No. 64/2023 Vs Ambalavanan- R9 R11
Leave to file KN Rajkumar,
IA No. 234 /2023 Suspended Director of
For Additional Docs Corporate Debtor & 10
IA No. 235/2023 Ors
To dispense with
IA No. 236/2023
52. | Comp App (AT) (CH) J Karthiga Mr. Jerin Asher Sojan Mr. SR Sundar
(Ins) No. 78/2023 Vs

To Dispense With
IA No. 284/2023

Insolvency and
Bankruptcy Board of
India




02.00 PM

In the Court of Hon’ble Mr. Justice Yogesh Khanna, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Hearing

S.No. | Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

1. Comp App (AT) (CH)
No. 77/2022

Aruppukottai Shri
Ramalinga Spinners
Pvt Ltd
Vs
D Senthil Kumar &
9 Ors

WITH

Ms. R Moneshaa

Mr. AR Ramanathan R1
Mr. Bhagavath
Krishnan- R4-R6

Mr. Surya Teja SS Nalla
-R7

Ms. Priyadarshini
Natarajan- R8

Mr. Ashwin Shanbhag
R10

2. Comp App (AT) (CH)
No. 79/2022
Contempt Case No.
7/2023

Tamilnadu Jai Bharath
Mills Ltd.

Vs

Shri Ramalinga Mills
Pvt Ltd & 9 Ors

WITH

Mr. Ashwin Shanbhag

Mr. Bhagavath
Krishnan- R3-R5

Mr. Surya Teja SS Nalla
R6

Ms. Priyadarshini
Natarajan- R7

Mr. N.P. Vijaykumar R8
Ms. R Moneshaa- R9
Mr. AR Ramanathan
R10

3. Comp App (AT) (CH)
No. 81/2022

G. Ramaraj

Vs

Shri Ramalinga Mills
Pvt Ltd & 9 Ors

WITH

Ms. Lakshana Viravalli

Mr. Bhagavath
Krishnan R3-RS5

Mr. Surya Teja SS Nalla
R6

Mr. Ashwin Shanbhag
R8

Ms. R Moneshaa R9

Mr. AR Ramanathan
R10

4. | Comp App (AT) (CH)
No. 82/2022
Contempt Case
No.6/2022

For Directions

IA No. 98,179,180,
298, & 1188/2023

D Kothai
Vs
D Senthil Kumar & 9
Ors
WITH

Mr. Surya Teja SS
Nalla

Mr. Bhagavat Krishnan
R3, R5 & R6

Mr.Ashwin Shanbhag R7
Ms. R Moneshaa- R8

Ms. Priyadarshini
Natarajan- R9

5. | Comp App (AT) (CH)
No. 83/2022
Contempt Case
No.7/2022

For Directions

T R Dhinakaran & 3
Ors

Vs

Shri Ramalinga Mills
Pvt Ltd & 6 Ors

Mr. Bhagavath
Krishnan

Mr. AR Ramanathan R2
Mr. Surya Teja SS Nalla
R3

Ms. Priyadarshini
Natarajan- R4

IA No. 99, 1190/2023 WITH Mr. Ashwin Shanbhag
IA No. 883/2023 R6
Ms. R Moneshaa- R7
6. Contempt Case (AT) D Kothai Mr. C Vigneswaran Mr. AR Ramanathan R2

No. 01/2025

in

Comp App (AT) (CH)
No. 82/2022

Vs
D Senthilkumar &
9 Ors




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023 -

11/Instructions%20for%20joining%20Video%20Conferencing.pdf

The appearance slips may be sent at: venclatchennaiS@gmail.com

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.

7. For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.
(044-28880500), or through email on e-mail ID: venclatchennai5@gmail.com

w

o

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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